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^(b) if id, what are its main findings ;

(e) whether the findings have since 
been examine 1 by the Government and 
i f  so, with w'lat result ?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL) : (a) No Sir.

(b) and (c). Do not arise.

Introduction of Package Policies by 
G. I. C.

*95. SHRI CHHIFUBHAI GAMIT : 
W ill the DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE be 
pleased to state :

(a) whether it is a fact that the General 
Insurance Corporation of India have 
derided lo introduce a package oi policies 
for the b-n"fit of agriculturists ;

(b) if so, whether it would be appli
cable to those small farmers also who are 
not actually the Owners but take the land 
from big farmers ; and

(c) if so, the details regarding the 
stheme 5

THE MINISTER OF STATE IN 
THE MINISTRY OF FIN \NCE (SHRI 
ZULFIQUARULLAH) : (a) and (c). 
The General Insurance Corporation of 
India is examining the feasibility of 
devising a new policv called “  Farmeis * 
Package policy” , the details whereof 
are as under

Pioperties to be covered Risks

(i) Hut Home Fire,

(a) Agricultural im
plements

(3) Seeds, Fertilisers,
Pesticides (sum 
insured not to 
exceed Rs. 250 
perjacre of land) J

(4) Cattle (indigen
ous).

Lightning, Earth
quake, Cyclone 
and Flood.

(5) PumpseM

(6) Janata Personal
Accident.

As per standard 
Cattle. Insur
ance Policy in
cluding breed
ing and calving 
risks.

As per Agricultural 
Pumpset* Policy.

As per standard 
Janata personal 

Accident Policy 
but CKduding 
hospitalisation 
benefit.

(b) To start with, the G.I.C. propose* 
to issue Group policies, covering group* 
of farmers, and not individuals peltries, la  
order to keep administrative costs low* 
Such policies would, therefore, be avail* 
able to small farmers, who are not ac
tually the owners but take the land from 
big farmers, if they are members of a 
Cooperative Society or other acceptable 
Group.
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Trade w itb Latin American 
Ommtriss

*Q7 SHRI K. MALLANNA : Will 
the MINISTER OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state :

(a) whether India has taken the ini
tiative to have a dialogue with the Latin 
American countries to widen the scope 
of trade and to explore the possibilities of 
transfers of technology between the 
two sides ; and

(b) if so, how far India has got succem 
in its objectives ?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE,
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